Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016

Name of the Corporate Debtor: HIM STEEL PRIVATE LIMITED Date of Commencement of Liquidation: 25-06-2020; List of Stakeholders as on Date: 20-08-2020; Name of IP: Ms. Reshma Mittal; Last 5 digitof
registration number: 10541

Category of Summary of claims received Summary of claims admitted Amount of Amount of claims ~ Amount of claims Details in annexure

stakeholders contingent claims rejected under verification

~ Unpaid

insolvency

resolution
process costs

No. of claims

Amount (Rs.)
2068742

No. of claims

Amount (Rs.)
2068742

NA

Liquidation costs
incurred till date

7008346.86

7008346.86

NA

Secured financial
creditors

1000834825.58

1000834825.58

Annexure 3

~ Unsecured
financial creditors

0

0

NA

Operational
creditors
(Workmen)

0

0

NA

Operational
creditors
(Employees)

NA

Operational
creditors
(Government
Dues)

88938049

88938049

Annexure 7

Operational
creditors (other
than Workmen,
Employees and

Government

Dues)

15

38459234

15

24465944

Annexure 8

Other
stakeholders, if
‘any (other than

financial creditors
and operational
creditors)

1137309197.44

1123315907.44

NA



https://ibbi.gov.in//uploads/claims/2021-03-19 11:23:49-11bb0584548e95b44eafb01c30ea662b.pdf
http://www.tcpdf.org

